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Rehabllitation ofExmleumn in tanceforsetting upsmall mlsmmcls
Haryana the SEMFEX-l Scheme to take up gainful

' tarm and non-farm activities in rural areas;

1843. SHRI NARAIN SINGH  SEMFEX-ll Scheme to farmand non-farm

CHAUDAHARL: Will the Minister of DE-
FENCE be pleased to state:

(a) the number of ex-servicemen In
Haryanaandthe stepstaken bythe Govern-
ment for their rehabilitation and welfare;

(b) whether any complaints have been
received from these ex-servicemen regard—
mg pension;

(c) it so, the details thereof; and

* {d) the action taken thereon?

THE MINISTER OF DEFENCE (SHRI
SHARAD PAWAR): (a) to (d). As per the
information received from the Government
of Haryana, the approximate number of ex-
Servicemen in Haryana is 2.51 lakhs.

There is a comprehensive package of
resettlement and welfare measures for the
ex-servicemen. The Central Government
‘has provided reservationforex-Servicemen
in Group ‘C’' and Group ‘D’ posts in the
Central Government departments as well
as Public Sector Undertakings, including the
Nationalised Banks. Defence Services
personel, whaghave been disabled in waror
in peace-time and whose disability is attrib-
utable to military service, are accorded Pri-
ority-l. tn addition,- Haryana Government
has reserved 5% posts in Class-Vll. 17%
posts in class-lII/IV in all State Government

Departments, semi-Goverment agencies

and their public Sector Undenaklngs forex-
Servicemen.

) A number of Central schemes provide
self-employment opportunities to ex-Ser-
vicemen. These include the SEMFECX-
Scheme which provides Financial assis-

activities in rural areas. aliotment-of Petro-
feum agencies; allotment of Unk Trust of
Indla agencies etc. Ex-Servicemen are
authorised free medical taciiities in Miltary
Hospitals and canteen facliities at the near-
est CSD Canteens, 75% concession in rail
fare fortravel insecond class is giventowar
widows. Recipients of gallantry awards are
given 50% concession for air travel in do-
mestic sector and railtravel in secondclass.
Financial assistance for construction of

_ houses and marriage of daughters is given

towar widows, wardisabled and attributable
peace-time casualties by the State Govern-
ment and the Kendriya Saink Board. In
addition ex-Servicemen and their widows,
who are inpenury, are given Financial assis-
tance out of the welfare funds at the dispos-
als the Ministry of Defence and the Rajya
Sainik Boards. Grants are also given for
special medical treatment.

The Ministry of Deience has special
Pension Grievances Cell to'deal with the
complaints of ex-Servicemen regarding pen-
sion and other related matters. Prompt ac-
tion Is taken by this Cell on the complaints
received and replies sent to the complain-

~ ants.

Reimbursement of payments by R.BJ
°
SHRI PRATAPRAO B.
HBONSHLE: .
-PROF. K.V. THOMAS:

1844,

WilltheMinister of FINANCE bepleased
to state:

(a) whether the Reserve bank of India
has stopped reimbursement of paymentsto
exports against advices of Bank for Foreign
Economic Affairs, Moscow; .
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(b)lu.lhomw -and of not,
the reasons therefor; and

{c)the steps takenbythe Govemment

in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OIF FINANCE (SHRI
RAMES{WAR THAKURY): (a) to (c). Follow-
ing the dissolution of the Soviet Union, the

. Reserve Bank of India was constrained to
‘hold in abedy are operations oif the ac-
counts in India of the Bank or Foreign Eco-
nomic Affairs of USSR. Consequently,
reimabsement of payments to exports was
stopped on 27-1991. Subsequently the fol-
lowing arrangements were worked out to
facilities payments in respect of trade com-
mitments already made by India[exporters.
the Reserve Bank of India-agreed 1o settle
the relenishment coliseums fromauthorised

dealers in India, maintaining the accounts of .

the Bank for Foreign Economic Affairs of
USSR in respect of (i) foods shipped up to
31st December, 1991 (i) gbods shipped
after31st December, 1991butnotlaterthan
31st march, 1992, against Letters of Credit-
already opened by banks in the erstwhile
Soviet Union and advised to the Indain
exports up to 31st December, 1991, and (jii)
payment due to indian project exports up to

31st December, 1991 and duly certified for

payment by the employers
[ Translation)

Ordnance Factories and Sainik
Schools in Memory of
Recepients of Param
Vir Chakra

1845. SHR! SHIV SHARAN VERMA:
Willthe Minister of DEFENCE be pleased to
state:

‘(a) whether the Government propose
to open ordnance factories and Sainik.
Schools in the country in the memory of the

mamwchdn;
) l,so.undmasmmot;w_
(c) ¥ not, the reasons thersfor? -

THE MINISTER OF DEFENCE (SHRI
SHARAD PAWAR) (a) No, Sir.

(b) Does riot arise.

{c) Considering the avallable cnpaely
in ordnance factories/civil sector and the .
requirgments, there is no pfoposal tosetup
a new ordnance tactory

A Saink school is opened on the spe-
cific request of a State Government/Union
Territory Administration as entire capital
expenditure and major portion of recurring
expenditure has 1o be met by it. No concrete
proposal from any of the State Govern-
ments/Union Territory administrations is
currently under active consideration.

Widening of National Highway No.4

1846. SHRIG. MADEGOWDA: Willthe
Minister of SURFACE TRANSPORT be
pleased to state

(a) whether there is any proposal 1o
widen Bangalore-Hosur-Hoskote-
Devanahalli section of National Highway )
No.4 to four lane; and

(b) if s0, the steps taken by the Govern-
ment in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF SUREFACE TRANSPORT
(SHRIJAGDISH TYTLER: (a) and (b). Ban-
galore-Hosur-Hokote-Devanhalli streatch
consists of the following three sections of
National Highway Nos. 4 & 7:

(')Bangalom-l-lﬁsurSodbndNH—l





